ANNEXURE -7

Name of the corporate debtor: SHRINATHJI BUSINESS VENTURE PRIVATE LIMITED (A company under CIRP)

Date of commencement of CIRP: 23.12.2021;

List of Creditors as on 30.03.2022
List of Operational Creditors (Government Dues)

(Amount in%)
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TOTAL 40904588 | 40904588 0.00 0.00 0.00 0.00 0.00










